
RAJYA  SABHA [9 April, 2003] 

Even in the month of April, the temperature in many places like 

Bhubaneshwar, Jharsuguda, Sambalpur, etc. in the State of Orissa is more 

than 40 degree Celsius. One person died in Badchan block in Jaspur district 

of Orissa due to sun stroke. It may cross more than 48 degree Celsius this 

year. Hence, there is an apprehension of large scale deaths due to sun stroke. 

We all know that in the year 1997-98, around 4000 people died in Orissa due to 

sun stroke. 

On the other hand, there is a scarcity of drinking water in all the districts of 

Western Orissa in addition to thirteen coastal districts and all districts of KBK 

district area. So, it is necessary to ensure safe drinking water, by way of 

digging deep tube wells. In all the villages, ponds and tanks are completely 

dry, there is no water to drink or for sanitary use. Even the cattle are dying 

because of the scarcity of water. 

I, therefore, urge upon the Government of India to sanction a minimum amount 
of Rs. 100 crores immediately for making arrangement of drinking water in all 

districts, and also to meet the future challenge of any possible casualties due 
to sun stroke. If no suitable action is taken for the supply of safe drinking water 

in all the districts of Orissa, and if proper precautions against sun stroke are 

not taken, I am afraid, thousands of poor people may die. Thank you, Sir. 

MR. CHAIRMAN: Shri Raj Kumar Dhoot; not available. 
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SHRI K. NATWAR SINGH (Rajasthan): Mr. Chairman, Sir, I rise on behalf 

of my party to support the Resolution that you have just read out. Sir, some 

people may find shortcomings with this Resolution, but a unanimous 

Resolution of both Houses of Parliament has very great importance and 

significance. It reflects not only the views of the two Houses of this great 

Parliament of India, but we here, as Members of these two Houses, reflect the 

passions, the feelings and the emotions of the one billion people of India. 

Therefore, it is in the fitness of things that on such a grave issue Parliament has 

come out with a Resolution, which reflects the sentiments of our people. Sir, I 

have respect for the shrines of the minds of the people and I would like here to 

mention that the hon. Prime Minister and his two ministerial colleagues who are 

here, played a seminal role in producing a draft, which was acceptable to all of 

us. Now, we live in an era where events overtake ideas—diplomacy overtakes 

foreign policy. Hence, foreign policy must continuously be explained; must 

reflect national consensus. We have to have a clear, creative and flexible but 

not a pliant foreign policy. Parliament and the country must be told why a 

particular course has been adopted and this resolution reflects why this particular 

course has been adopted. Now we all want the closest possible relations with 

the United States, but we also expect that, as our friends, the United States 

should look for partnership of nations and not a hegemonistic relationship. 

What is happening in Iraq even today all of us have been witnessing the heart-

rending scenes of massive bombardment by the latest technology that the 

American nation can employ. What is the objective of this continuous bombarding 

of Iraq? Who is suffering? It is the innocent people of Iraq, the children, the 

women, the old men and innocent civilians who are not involved in any military 

activity whatsoever. The aim, we are told again for the second time, of the 

bombardment is to assassinate the President of Iraq and his family. What does 

one say to this kind of a thing when the greatest power in history, the most 

powerful country, the richest country and technologically the most advanced 

country, which should be an example of responsibility and restraint, has 

undertaken this mass 
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slaughter of innocent human beings? This is contrary to the United Nations Charter. 

This is contrary to all the values human beings stand for. Now the reason for the war 

was that Iraq possesses weapons of mass destruction. That was the principal reason 

given apart from the assassination of the Head of the State of Iraq. Now Mr. Saddam 

Hussein's fate is not known. But it is now quite clear that weapons of mass destruction 

have not been discovered so far. So, what is the legitimacy of this war? If weapons of 

mass destruction had been discovered, then I would have been speaking in a different 

language. But the fact of the matter is, with all the resources that they have to find out 

if there are any weapons of mass destruction, the attacking forces have not been able 

to find out any weapons of mass destruction. So, the legitimacy of the war has been 

destroyed. We have been saying from the very beginning that it was contrary to the 

U.N. Charter. I have got a copy of the U.N. Charter with me. I do not want to read out 

portions from it. But, it is quite clear that articles 1, 39, 41 and 51 have been totally 

ignored. The United States is a Founder Member of the U.N. and so are we. We 

were a Member of the League of Nations even as a part of the British Empire, and 

we became a Founder-Member. Other countries had to apply for its membership. 

We did not apply. So, being a Founder-Member, we have a voice and a role, and 

that is why, I attach the highest importance to the Resolution that has been adopted in 

the other House and will be adopted by this House. 

Now, we have heard a great deal about a Coalition. I do not know whether the 

hon. Members are aware of the fact who constitute this Coalition. Apart from the 

important countries, which are Australia, Italy, Japan, Kuwait, Netherlands, Poland, 

Singapore, South Korea, Turkey, United Kingdom and United States, the others are 

Albania, Angola, Azerbaijan, Costa Rica, Czech Republic, Dominican Republic, El 

Salvador, Eritrea, Estonia, Georgia, Honduras, Icelands, Latvia, Luthania, Macedonia, 

Marshall Islands. Does anybody know where the Marshall Islands are? Micronesia, 

Nicaragua, Palau. Patau is apparently a country. Then, Panama, Portugal, Rwanda, 

Slovakia, Solomon Islands, Tonga. We have very good relations with Tonga. It is in 

the Coalition. Then Ukraine, Uganda, Uzbekistan. This is the great Coalition, which 

we are supposed to applaud. 

Sir, first of all, our hearts go out to the valiant and brave people of Iraq, and I think 

the entire House will express its profound grief and 
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anguish as this Resolution mentions. Now, I would like to mention one or two things, 

which are of grave concern, and I am sure, the distinguished External Affairs 

Minister will throw some light on this. I might also mention that America's close neighbours, 

Canada and Mexico, have not joined the Coalition. Canada is next door to America, so 

is Mexico. They have not joined this Coalition. The distinguished External Affairs Minister 

had made a statement about pre-emptive strike. He has said that logically the United 

States could take pre-emptive action against Iraq, India would be justified in taking 

pre-emptive action, and have a pre-emptive strike against Pakistan. Now, I have 

regard and affection for you. I do not know whether you had thought this through or 

not. But, I think, you might have created difficulties for yourself, because if you take 

your argument to the logical end, then you are justifying the American intervention. I do 

not think this was your intention because if you say that we can take a similar action, that 

means, you are justifying the Americans' attack. That is not your intention. That is not 

the intention of this Resolution. But, this is what f̂t *fl# f̂e *>t *HF wt$ 3 3n*iT t Maybe, 

you might have not thought this through, and I would be grateful and the House would 

appreciate if you could enlighten us on this as to the reasons why you made this 

statement. You are a cautious and careful person and that is to be welcomed. Now, one 

other thing that all of us are deeply concerned about is the observations of the 

distinguished Secretary of State of United States, Mr. Collin Powell. He said that after 

the conclusion of this horrible war in Iraq, the United States would turn its attention to 

India and Pakistan with regard to Jammu and Kashmir. The exact words are available 

with you in the Ministry of External Affairs and are also available to some of us. On 

the 12th of March, when we discussed this issue in this very House, I mentioned 

"who next, when next" and knowing that the United States has responded promptly to 

your suggestion of India having the right to have pre-emptive strike. They have rejected 

your point of view and their view was that there was an overwhelming difference 

between the situation in Iraq and the situation in Jammu and Kashmir. Therefore, 

India is not entitled to make pre-emptive strike. I mean the United States is not in a 

position to make policy decisions for India and that is for you to deal with this 

particular matter with the United States, the* White House, the State Department. But 

what we are concerned with, and, I am sure, you are also concerned with here is 

that suppose the 

219 



RAJYA  SABHA [9 April, 2003] 

President of the United States were to write to the Prime Minitser of India and 

the President of Pakistan to say that both the countries should sit down and 

find a solution for, what they call the 'dispute' on Jammu and Kashmir. We do 

not consider it a dispute. The whole of Jammu and Kashmir is a part of India. I 

would like to know the views of the Government, because this is not a figment 

of my imagination. If you read the security document issued by some in the 

United States last year, whatever is being done in Iraq and other countries is 

only a prelude to what they intend to do in other countries and Mr. Rumsfeld 

has made it quite clear that Iraq is being taken care of and if we find evidence 

that Syria has been helping Iraq, Syria will also have to face the 

consequences and the axis of evil also includes Iran and North Korea. Now, I 

do not want to take much time of the House discussing the merits of what 

American policy is in North Korea for obvious reasons, because it is not as simple 

as walking into Iraq, to take on North Korea with China next door and South 

Korea, not even two minutes flight. But I think the country would like to know 

and the House would like to be assured that in such an eventuality, what would 

be your reaction? The American mood is—if I may use a religious term—

evengelical fervour' of President Bush who has invoked God to his side, now 

we all believe in God, but it is for the first time probably in 80-90 years that this 

'evengelical' zeal to shape the world in the manner they want the world to be, to 

say the least, is a matter of deep concern and must alarm all of us. Especially, 

in the last few years our relations with United States of America have 

improved. The process was started by Mrs. Indira Gandhi and carried forward 

by Mr. Rajiv Gandhi, Mr. Narsimha Rao, Dr. Manmohan Singh and now Prime 

Minister Vajpayee and his colleagues. Therefore, I think, since we are friends—I 

know that we are discussing matters with the United States which we have not 

been discussing with them during the last 50 years—there is a willingness, on 

both sides, to speak to each other frankly and to share our anxieties and 

concerns with our American friends. We are entitled to do so because we 

consider ourselves as their friends. So, I think the House would be interested 

to know whether you applied your mind to this particular possibility, which, as I 

said, is not a figment of my imagination. You would, probably, be facing this 

situation in a few weeks or a few months ahead. Now, I have no doubt that no 

Government of India will accept this kind of a situation or diktat howsoever well 

meaning it may 
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be. Why I am saying this is. We were told for a number of months by your 

predecessor that there had been a paradigm change in Indo-US relations. 

Now, if there has been a paradigm change, why are the United States still 

persisting in their view that they consider Pakistan as their stalwart ally? 

President Musharraf made a speech on 12th January last year where he gave 

an undertaking to the whole world that he would not allow the soil of Pakistan to 

be used for exporting terrorism anywhere in the world including part of India, 

that is, Jammu and Kashmir. But he has not fulfilled these promises. The 

United States say that it has not been able to persuade President Musharraf 

to stop cross-border terrorism in Jammu and Kashmir. Now, the same United 

States was able to persuade Persident Musharraf in October, 2001, on their 

invading Afghanistan, President Musharraf made a 360 degree turn and changed 

Pakistan's fundamental policy regarding Talibans. If the Americans could 

persuade the Pakistan Government and the Pakistan President to make such a 

fundamental change in Pakistan's policy with regard to Afghanistan and Taliban, 

why are they not able to persuade President Musharraf that he must, in the larger 

interest of peace and tranquillity in the Indian subcontinent, stop cross-border 

terrorism? We would be very grateful to you if you could take the House into 

confidence and tell us whether these matters have been taken up with them 

and whether you were satisfied with the response you had. 

While concluding, I would like to mention one more thing. The Prime Minister 

was good enough to tell us, both here and in the all-party meeting, that he had 

been in touch with the five Permanent Members of the Security Council. I 

think it was before the Iraq war started. The House will be interested to know, I 

am sure, whether the Prime Minister had any conversations, in the last few 

days, with Mr. Kofi Annan, President Jacque Chirac, President Vladimir Putin, 

Chancellor Gerhard Schroeder, Mr. Hu Jintao of China, Dr. Mohammad 

Mahathir and other non-aligned leaders. Newspaper reports say that Mr. Kofi 

Annan, President Chirac, Chancellor Schroeder and President Putin will be 

meeting in St. Petersburg some time this week or early next week to take up 

the issue of post-war Iraq. 

Now, the Resolution has mentioned that the Government of India has given 

Rs. 100 crores in cash and 50,000 metric tons of wheat. I don't know what is 

the amount in terms of rupees is for the wheat. But I think it is a substantial 

amount and more is needed. 
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Obviously, there is a difference of opinion. Yesterday, the President of 

America and the Prime Minister of the United Kingdom met in Belfast in the 

Northern Ireland where the United States said—it was a great relief to all of us 

who heard it—that the United Nations will play a pivotal role in post-war Iraq 

developments. But we also know that when it comes to reconstruction process, 

certain companies have already been allocated their share. That is not going to 

solve the problems of Iraq because you know as Finance Minister that Iraq 

has a debt of nearly $ 380 billion. Add to it $ 100 billion for reconstruction, add 

to it the cost for telecommunications, road construction, etc. We are talking in 

terms of seven to eight hundred billion dollars. Where is it going to come from or 

is it all going to be given to a particular country's companies? 

I think, it is important that in this exercise, India be in touch with the five 

permanent members of the Security Council, with the Secretary General of the 

United Nations and with the senior leaders of Non-Aligned Movement so that 

the views of a large part of the world are conveyed at the highest level. It is not 

necessary for us to be hard on words, but we have to be hard on facts. We 

want to know that if the new international order is to be formulated by the United 

States, without consultation with anybody else, then, we are living in a world, 

which is much worse than the world of 19th century, or, the earlier part of the 

20th century. This should be done in the name of democracy and of the value 

system, which is spelt out in inspiring and soaring language in the American 

declaration of independence. 

I think, it will be right to say that the spirit and the letter of the American 

Constitution are being violated and this is not being said by me, or, anybody 

else, but by senior Members of the American Congress. So, once again, I 

thank you for giving me this opportunity to speak on this very important 

decision that the Parliament has taken to have a unanimous resolution on the 

illegal and unjustified war in Iraq. 
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SHRI C. RAMACHANDRAIAH (Andhra Pradesh): Sir, I rise to support this 

Resolution on Iraq. On behalf of my Party, Telugu Desam, I convey deep sense of 

anguish and concern over the ongoing American and British naked aggression on 

Iraq. Sir, this is like bolting the stables after the horses have fled. And, the entire 

world has become a mute spectator, including our country. Ignoring the requests 
from more than hundred countries, the U.S.A. and U.K. have decided unilaterally 

to invade a sovereign country like Iraq under the pretext to change the Saddam 

Hussein regime. And the reason that has been given is that Iraq possesses 

Weapons of Mass Destruction, inspite of the United Nations' inspectors making a 

statement that no such weapons could be found, the allies led by the United 

States have indulged in this sort of adventurism. Sir, in this span of 50 years, I 

was always dreaming* that we should not be threatened with the return of the world 

order where the mightly could subjugate the weak and prey on them. We have 

been at the receiving end for centuries together. Lodhis, Khiljis, Sayyads, 

bahamains, Tughalaqs, they have all invaded this country, and after them, the 

Portuguese, the Dutch and the East India Company, all foreigners rules this 

country, and we had been put to a lot of subjugation, and they have been 
maintianing sovereignty over this country. And, we had lost renaissance; we had 

lost two great industrial revolutions. And we should have known the value of the 

country's sovereignty, individual freedom. What I am trying to say is, we should 

have reacted long time back. That is why I say, it is like bolting the stables after 

the horses have left. There is absolutely no justification for waging this war, excepting 

to serve a warning to the world, "We are the real bosses, and we can dictate 

everything in the world." There is no parallel to this sort of naked aggression. And 

, the U.S., by staging this war has taken the world to the medieval age. Sir, the 

U.S. has got a history. It was responsible for the creation of multilateral agencies 

at the global level. It is the United States which has played a role in creating 

institutions like the World Bank, United Nations and the I.M.F., and it is the United 

States, which  was  responsible  for  signing  the  Atlantic Treaty  on 
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14th August, 1941. We may kindly recall the history that when President 

Roosevelt was asked to participate in the World War, he said, "Why should we 

do it? How do I convince my People? Then, he sought an assurance that after 

this World War, the British would declare independence of all the colonies 

under its rule. In fact, that was one of the turning points in India's freedom 

movement. What I am trying to say is, such a mightly country, such a country 

which has been giving more importance to democratic values, which has been 

championing the free market and concepts like globalistion, and a country 

which seeks a level-playing field in all respects, in all walks of life, such a 

country is indulging in violation of international law. It is a matter of grave 

concern, no matter how meritorious and justified the reasons that are being 

extended. This is a blot on our foreign policy also. It read in the newspapers 

the Foreign Minister's statement that what the U.S. has done to Iraq, we should 

do to Pakistan. Now, has it got a bearing in our foreign policy in future, or, is 

the Government justifying what the U.S. has done in Iraq? And, do you want to 

replicate it is Pakistan? Sir, there were some concessions in our Foreign Policy 

earlier. I regret to say that inconsistencies have become the hallmark of our 

Foreign Policy in recent years, for which the nation is paying the price. What 

prompted the External Affairs Minister to say what the US did on Iraq, India 

can do on Pakistan? Sir, I have seen the rebuttal also from the State 

Department and the White House. Never, have we been treated with such a 

snubbing, I should say. They never dared to treat India with such a statement! 

Can I presume that there is some element of impracticability in our Foreign 

Policy, or our diplomacy to assess the situation and act promptly? Sir, I heard 

the Prime Minister saying that war was not going to break out. But ultimately it 

broke out and it is now going to be concluded. But that statement has been made 

on the wrong inputs that have been provided by the Ministry of External Affairs, 

Sir, what I am trying to say is, what is the consideration that the Government of 

India has got in condemning it now, or, not condemning it early, or, giving an 

impression by saying that we can also indulge in adventurism as America has 

done it on Iraq? What is the Government's intention? If the Government wants 

to have such an adventure then, why have you withdrawn our forces from the 

border after a period of ten months? Sir , these are all confusions which the 

people are living in. This has to be clarified by the Government. 
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SHRI DIPANKAR MUKHERJEE (West Bengal): This is all for domestic 

consumption.. .{Interruptions) 

SHRI C. RAMACHANDRAIAH: Sir, for today, Saddam is not the factor, it is only a 

factor. It is not the factor; the factor is Bushism. He has become a tyrant in this world. 

His propensity to be the global sheriff should ring alarm bells in our minds, because 

the US has been generally toeing the Pakistan line in Kashmir and, recently I read 

in newspapers that they have waived more than a billion dollars. We have been 

pleading with the Government of India, if at all we are defending America, you try to 

influence the United States, not to finance Pakistan, which is financing in turn the ISI 

and which is indulging in and abetting all sorts of terrorism in this country and, 

which is responsible for cross-border terrorism in our country. Sir, I do not see much 

substance in passing a Resolution at this stage, but we are supporting it. 

Materially, it does not make much difference except showing our solidarity with the 

victims of the genocide that has happened. But let us have a clear Foreign Policy to 

subserve our national interest, in a realistic way and, accept providing relief to those 

innocent people who have been affected by this war. I request the Government. We 

have 50 million tonnes of buffer stock, 50,000 tonnes is a pittance. Let us be very 

generous and spend as maximum an amount as possible to alleviate the 

sufferings of these people. Sir, with these remarks, I fully support this Resolution 

on Iraq. 
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The House then adjourned for lunch at one of the clock. 

The House reassembled after lunch at two of the clock, MR. CHAIRMAN in the 

Chair. 
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SHRI NILOTPAL BASU (West Bengal): Sir, it gives us extreme 

satisfaction that, notwithstanding the avoidable delay, the fact that the hon. 

Chairman has moved the Resolution—which, I am sure, is going to be supported 

by the entire House, which represents not only the political spectrum of this 

country, but also, overwhelmingly, mirrors the national opinion and the public 

mood in this country—goes to show the maturity and the resilience of our 

parliamentary system. 

Having said that, we have to also to consider that the kinds of issues and 

political processes that have been thrown up as a result of the unilateral invasion by 

US—led forces in Iraq, have ramifications which will lead to developments in the 

future, which will engage our attention, and which will also require our national 

response in the future. 

Therefore, while agreeing with the suggestion of the hon. Chairman that 

normally the Members speaking here should try to confine to the Resolution, I 

think reference to issues, which are pregnant in the formulation of the Resolution will 

indeed, come in for the consideration; a sharing of the concerns and experiences 

of different parties will have to be articulated, which, I think, will not weaken but 

actually strengthen the Resolution. 

Now, Sir, why was there the need for this Resolution? As the hon. 

Members of this House will recall, some of us had raised the need for adoption 

of such a Resolution in the first half of the Budget Session but, somehow, there 

was an understanding among a section of the House that adoption of such a 

Resolution will inhibit the diplomatic latitude, the diplomatic elbow-room that 

was needed by the Government to intervene in the situation. But, nevertheless, 

we had discussed that issue in this House on 12th of March, and it was the hon. 

Prime Minister, who at that point of time had very emphatically and unequivocally 

reassured this House that a military action will never take place. But, 

notwithstanding that reassurance, some of us had said that the tendency that 

was already on evidence suggests otherwise. Therefore, it is very vital for the 

Indian Parliament to express itself in very unambiguous terms because the 

problem is, the Iraq developments have shown failure of global diplomacy. Had the 

sequence of evidence underscored the need for greater diplomatic 
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efforts, we would have tended to agree with the Government at that point of time. 

But the Iraq crisis underlined the very failure of global diplomacy which is leading 

to apprehensions about the relevance of the U.N. system itself. If one analyses 

the sequence of events, which is being detailed out, not only by the critics of 

America, but even by the media in the United States itself has pointed out that 

there is a very, very disturbing trend in what is happening. 

Sir, I refer to an article in the Time magazine, dated 31st March where they 

have given the graphical accounts—why the U.S. Administration have targeted 

Iraq and what is the political and ideological basis of this attack. There, it has 

been pointed out that one of the Deputy Secretaries of the U.S. Administration, 

Mr. Paul Wolfowitz, who respresents and reflects the core of neo-conservative 

political thoughts has been a person who has been instrumental in shaping the 

U.S. policy towards Iraq, and how he has won over important Administration 

officials like the Vice-President, Mr. Dick Cheney and the Defence Secretary, 

Mr. Donald Rumsfeld. If one goes into the core of the theory of neo-

conservatism, one finds a chilling similarity with what was articulated in terms 

of Nazism in the mid-30s, the same concept of supermacy of master race, the 

articulation for the need to accept American way of life, for the acceptance of 

the American values as the prerequisite for stability and collective security of 

the world. This is something which poses a grave threat which goes beyond Iraq. 

Therefore, Mr. Chairman, Sir, with the greatest deference to your wish that one 

need not go beyond the words of the text of the Resolution, one has to refer to 

these implications which will affecfc particularly countries like India. We would 

like to point out that this kind of unilateral aggression is actually knocking out at 

the very foundational principles of international jurisprudence. For example, the 

justification of this aggression. Americans are saying that they are doing this to 

find out weapons of mass destruction. This is a charge which has been laid at 

the doors of Iraq by the U.S. Administration without any respect for the 

internationally established procedures to justify that charge. In effect, the U.S. 

has acted in this case, both as a prosecutor and as a judge. The same entity is 

the prosecution and the judge! Now this is a breakdown of the very principle of 

natural jurisprudence which has been known to human civilization. This is 

unacceptable to us. While we see Operation Iraqi 
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Freedom has been launched with the purporated aim of finding weapons of mass 

destruction, there are evidence that in this blatant aggression, weapons of 

mass destruction have been used by the U.S. and the British forces, which are 

banned by the Geneva Convention. There has been the use of shells which 

have been enriched by uranium waste which, indeed, constitutes weapons of 

mass destruction. The cluster bombs, which have killed thousands of civilians 

at one go, are weapons of mass destruction. The huge loss of civilians cant be 

justified by the claim of precision technologies which the U.S. have been 

claiming to have used. 

The other disturbing trend is that the messengers have been shot at. The 

incident of yesterday, targeting the media which was trying to give a version of 

the war which differed with the American perception of the war, the bombing 

and destruction of the Al-Jazeera Television Centre in Baghdad, shooting down 

of journalists who have been acting independently, and the removal of Peter 

Arnett, are all against the very grains of human civilisation and the 

requirements of the millennium. 

We have raised these questions earlier in connection with the 

developments in the aftermath of 9/11. Therefore, Sir, today, we are faced 

with a very, very critical situation. Natwarji was referring to the 

pronouncements after the Belfast Meeting, but, at the same time, we have 

seen the BBC, which was transmitting to us the agreements which was 

reached between President Bush and Donald Rumsfeld on the transfer of 

money which was sanctioned by the U.S. Congress, that is to be used by 

Pentagon. Now, strife is taking place within the U.S. Administration on who is 

going to use this money-whether it is the State Administration or the 

Pentagon. The Bush Administration has decided that Pentagon would use the 

money now. 

Therefore, this is a very serious situation. It has implications for the future. 

Therefore, unless the Indian political process thinks today on how to 

appropriately respond to the emerging situation, we would be failing in our 

duties to exhaust the possibilities that are inherent in this Resolution. 

We expect that our Government would respond to portents of the U.S. 

national strategy document which was finalised. It was not an 
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unofficial document by a think-tank, but it was the official document of the U.S. 

Administration which was finalised; it underpins the future U.S. strategy for the 

whole world. 

[THE DEPUTY CHAIRMAN in the Chair] 

We have seen that in order to further the objectives of that strategy 

document, the US has decided it, because it is in keeping with the 

administration report which was led during the Senior Bush administration that 

countries which are defenceless will be chosen particulary. Therefore, apparently 

there was some surprise why the US is not responding to North Korea. But this 

appropriately dovetails that formulation in the security document of the US that 

particularly defenceless regimes will be selected so that there can be a speedy 

'victory'. We have seen this that the UN Security Council was being used to 

disarm Iraq so that speedy results could be there. All the formulations that were 

being tom-tom before the attack have all proved to be a myth that in spite of the 

weakness, in spite of the defenceless nature of the Iraqi regime that ultimately 

the military action has continued so long and till now full political control has not 

been established. But the point here is that whatever irrespective and regardless of 

the military outcome of this action, the political situation, I have seen, that 

nations, the so-called permanent allies of the US administration have also not 

been in a position to express their opinion on this and to oppose this. They have 

been backed by a huge mobilisation of the street. The redeeming feature, I think, 

is that there was a danger of that Huntington's theory, of Clash of Civilisations. 

But even the God that President Bush invokes every time, we have seen that 

the very clan to which Mr. Bush belongs, they have condemned this action. The 

Pope has come out, and cutting across religious affiliations, people have 

opposed this. This has taken place in Europe, in the Arab countries and the world 

over. Therefore, there is a galvanisation of process, which is not accepting the 

kind of unilateralism that the US administration is trying to impose on the whole 

world. I think there are reasons to take heart from this because there are 

contradictions which one cannot overlook. The American Congress 

interestingly, as a sideshow, during the four days of the Iraq invasion was 

debating. What they were debating was that Afghanistan where the American 

administration had given its commitment to reconstruct in the original budget 

papers, which were presented to the US Congress, had 
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not kept a single penny for the reconstruction of Afghanistan. Then the US 
Congress intervened and it said, "At least, we have to keep some money." and 

300 million US dollars were ultimately allocated. We know that American 

economy today is on a daily basis. The hon. Minister would know with his 

background in finance that daily they are running a deficit of 1.5 billion dollars. 

Their overall budgetary deficit is 432 billion dollars, which is exactly the defence 

budget to the US. Now, who is financing this budgetary deficit? While we hear 

sermons about controlling our fiscal deficit, but the fact of the matter is that 

American economy is being financed by the surplus economies of Europe and 

Japan. We will also see efforts to coerce European nations, Japan, the other 
Gulf countries and the devastated Iraqi economy itself to spend money to 

reconstruct Iraq. Therefore, in this situation, there are possibilities, there are 

tendencies, which can provide us with space to intervene and try to have a very 

broad-based political, diplomatic initiative in the international sphere to try and 

reverse this ominous and outrageous unilateralism that has emerged. It is, in this 

context, I agree with what Mr. Ramachandraiah has said about the adoption of the 

Resolution and about the shortcomings of our Government in intervening 

appropriately in the situation. But, I think, this Resolution was very necessary. It 

is more than necessary for sending some message outside and to get the unity 

of our view. There has been a criticism on Parliament for not adopting this 

Resolution. But, adopting this Resolution too late is not good. The people of our 

country, the entire political establishment of this country and the entire political 
process of this country should act firmly, act unitedly and act in a very, very rapid 

manner. As such, we have been delayed in our reaction and, therefore, I think 

Resolution should trigger off a process by which we can galvanise the unity of 

purpose and the unity of thinking among our people in carrying on this process 

forward whereby we can appropriately reflect the political will of this country. And, 

at the same time, I think, it is a very unique feature that we have asked for the 

withdrawal of the U.S.-led military force immediately. That is very vital. That is 

one of the areas on which a great debate is taking place in the international 

sphere. That is where our Resolution becomes more contemporary. Even within 

the U.S. administration, there is a difference of opinion. There is a fight between 

the Neo-Conservatives and the Liberals where people are saying, 'America cannot 

risk by using its own administration to deal with the post-invasion situation in Iraq.' 
Therefore,India could take the lead in voicing this concern that the process for 

restoration of democracy, contrary to the claims of Mr. Bush 

administration.should be overseen by the international community 
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and the institutions which are internationally accepted - precisely, the U.N. And, 

it is one of those issues where India can play an important role in galvanising 

the resistance to unilateralism. I agree with hon. Mr. Natwar Singh that we 

need to take a principled position. Our Pakistan-centric approach to every 

international development is not going to help us. We cannot justify or we 

cannot claim to indulge in unilateralism and unilateral adventure by drawing 

parallels with what U.S. has done to Iraq. We are, inadvertently, trapping 

ourselves to the traps and norms' which are being sought to be established by 

the Bush administration. Therefore, our foreign policy and our traditions in 

foreign policy have always been informed of the need about the global peace. 

Our concerns for removal of weapons of mass destruction have been premised 

in the need for global disarmament. Now, those positions had given to the 

Indian establishment and to the Indian nation the kind of leverage which we 

exercised in the past. I think, we shall have to reinvent our foreign policy based 

on those basic principles which have paid us rich rewards in   contributing to 

the global process. 

Finally, Madam, I think, the other issue that should be taken up by the 

Indian Government and our political establishment is the civilizational aspect. The 

great civilization, which had been housed by the soil of Iraq, and which dates 

back to the 3rd millennium B.C., the Assyrian Civilization, was subsequently 

followed by the Sumerian and the Mesopotamian Civilizations. They are saying 

that about one lakh sites are there in Iraq, out of which only 12,000 sites have 

been discovered. 

SHRI B. P. SINGHAL (Uttar Pradesh) : Madam, we should not go beyond 

the Resolution. I think, the discussion is moving beyond the Resolution. I draw 

your   attention towards it. 

 D������� : �� ��� 0� C + �ह� ह� � Iraq is in Mesopotamia. 

SHIR NILOTPAL BASU : Madam, I would be concluding, now. So, these 

one lakh historical sites, which are supposed to be there, which are housing 

the evidence of this great civilization over the years, is under serious jeopardy. 

The Gulf War-I, because of the kind of bombing that had taken place there, had 

already given rise to serious concerns among the historians and the 

intellectuals all over the world. And, now, we don't know what has happened to 

this. So, it is also a matter of 
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defence of the civilization, which is under physical threat as a result of this 

invasion. This also needs to be articulated, because the world would go on, 

the human civilization would go on, if we can protect this great civilizational 

heritage. Therefore, in conclusion, I would like to say that the core of the neo-

conservative theory, which informs the American invasion, has also created the 

space for a big platform of resistance against the global and complete 

unilateralism and terrorism that has come about. Therefore, I think, when we 

would pursue policies, which are friendly to all countries of the world, unless 

the principles can actually inform the expectations of the human race all over 

the world, those principles need to be brought back to the centre stage of the 

paradigm and the discourse that will henceforth follow in this world. We have to 

strengthen this process. And, with that, I think, our Resolution will contribute to 

this process. I commend this resolution for adoption by the House. Thank you. 
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SHRI RG. NARAYANAN (Tamil Nadu): Madam Deputy Chairperson, I rise to 

support the Resolution on Iraq. On behalf of the All India Anna DMK, I express 

my regrets and anguish on the war waged by the United States and the U.K. on 

Iraq, inspite of the opposition by majority of the nations in the world, and, also, 

in violation of the advice given by the United Nations. It is a matter of great 

regret that,-in this war, innocent people are being killed. On behalf of my Party, 

I strongly condemn the unilateral decision of the United States, supported by a 

few nations like the United Kingdom, to enforce war on Iraq, without any basic 

reason and in utter disregard of the world opinion. I appeal to the Government to 

take appropriate action to stop the unjustified war on Iraq forthwith, and to 

bring international pressure on America and its allied in order to bring peace in 

the world and to render justice. I also appeal to the Government to mobilise 

opinion of like-minded nations and bring this unjustifiable war waged by America 

and its allied to immediate halt, and make them quit Iraq with their forces and 

weapons at once, through the intervention of the United Nations.Thank you, 

Madam. 

SHRI C.P.THIRUNAVUKKARASU (Pondicherry): I thank you, Madam Deputy 

Chairperson for giving me this opportunity. 

For the past three days, we had discussions whether to condemn the 

American action or deplore the action of America. Ultimately, we are passing a 

resolution deploring the action of America. On behalf of the DMK Party. I welcome 

this Resolution and support it. But, America is still interested in destroying the 

humanitarian feelings and human beings, and damaging the properties of Iraq. 

Bombs are dropped on the babies, children, men and women of Iraq, and the 

artilleries are attacking to annihilate the Iraqi race and their properties. Air strikes 

have been carried to demonstrate the American arrogance against the ordinary 

citizens of Iraq. Thousands of people are running for shelter here and there. 

There is no food to eat, no water to drink, no shelter to sleep. There are no media 

persons. There are no medicines to treat the injured and small children whose 

legs are amputated, hands are amputated. Big operations have been carried out 

without Anaesthesia. Under these misgivings and sufferings, we are thinking 

whether the war is essential against Iraq at this juncture. America 
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is raising a lot of hue and cry and repeated the slogan that 'Iraq is having chemical 

weapons and the most destructive weapons of mass destruction in its hands'. 

America said that they have not complied with the United Nation's Resolution of 

1441. It further said that Iraq is having all the weapons of mass destruction with it, 

and it should be destroyed. But, Iraq denied it and said, "We are not having any 

such weapons in our hands." In spite of that, America pressurised the United 

Nations and asked it to appoint inspectors to search and seize the weapons, if they 

are available in Baghdad and other places of Iraq.The inspectors went and 

searched the Baghdad and other places of Iraq and also submitted a report 

saying that nothing like the weapons of mass destruction is available in Iraq. In 

addition to that, Iraq also said, "We are not having any weapons like that." Then, 

the war broke out. Even today, America has not been able to recover any 

weapons of mass destruction in Iraq. So, the theory on which this war was initiated 

that the weapons of mass destruction are available in Iraq has been falsified by 

the invasion of America itself, and also by the statements of the inspectors of the 

United Nations. 

Madam, I would like to say that not only Indians are having the feelings against 

America, but even American people are also having the same feeling that 

America should not have waged war against Iraq. Even though we are not having 

any print media, but the electronic media and the websites have clearly shown 

that the people of America are not interested in war as it is. The women's groups, 

religious leaders including the Nobel Prize winners have marched on the streets, 

raising slogans against war. A large number of journalists, intellectuals, NGOs 

are also marching on the streets of America saying that there should not be any 

war. Even the political parties of America opposed the war. It was said by one 

of the Members of the American Senate that it is a political arrogance of the 

America in waging a war against Iraq, and he said, "Today, I wept, with tears 

rolling down." Another Senator, Edward Kennedy said, "We will certainly win the 

war, but how do we win the peace?" So, even the American people themselves are 

condemning and deploring the actions of America. Our Poet Bharati Dasan said, I 

quote: "If the world waged a war against humanity, we will destroy the world 

itself when time comes." So, I say before this august House, peace and 

prosperity was there in Iraq prior to the invasion of America on Iraq. America is 

invading Iraq and saying, "We want peace and prosperity in Iraq". After the 

destruction of so many houses, so many buildings and so many things, is there 

any possibility of 
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maintaining any peace in Iraq? It can be said, it is just like selling the eyes to 

purchase the picture of Mona Lisa for Iraq. So, the whole Iraq has been torn into 

pieces. Nothing is available as it is. There is no peace, no prosperity as it is which 

America wanted to restore in this particular place. Our leader, Dr. Kalaignar, said, 

from the beginning, that there should not be a war with Iraq. Iraq is living 

peacefully and it is a prosperous country, it should be allowed to continue* But in 

spite of that, war has been declared. Ultimately, I say, America has torn Iraq into 

pieces. Restore the peace in the country. Firstly, withdraw military per force. 

Secondly, repair and construct all the buildings and structures that have been 

damaged by the coalition forces at the expense of America. And it should be 

provided by the United Nations. At the same time, America should not rule Iraq 

and the Iraqi people should be allowed to rule themselves. With these words I 

conclude. 
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SHRI J. CHITHARANJAN (Kerala) : Madam Deputy Chairperson, even 

though I am of the opinion that this Resolution is having certain weakness and 

has also left out some very important issues, I support this Resolution because 

there is a consensus, or, a general agreement in this House. We are passing 

this Resolution towards the fag end of the war. We are passing the Resolution 

at the eleventh hour. In fact, we have discussed this issue in the two all-party 

meetings held by the Prime Minister-before the war was started and after the 

war had started-and also in this House. In these meetings, proposals were 

made that we should pass a Resolution. Before the war was started, we 

demanded that the Government of India should come forward with an appeal 

that 
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no country shall resort to a war to solve this problem. Otherwise that it should 

be settled within the Security Council thorough peaceful means. But, at that time, 

the Government evaded moving such a Resolution. In fact, they were opposed 

to it. The second time also, in the all-party meeting, the same proposal was 

made. It was disagreed there also. Again when this matter was discussed in this 

House also, they disagreed. Even regarding this Resolution, for the last three 

days a joint discussion was going on as to what should be the text, whether the 

Resolution should be adopted or not. It was mainly because of the stand taken 

by the Government. In fact, now a Resolution has come out, mainly because of 

the fact that the Opposition parties-even though they were holding certain very 

definite views-have attempted and compromised in bringing about a common 

Resolution. It is not that it was brought by the Government on its own. 

The main issue, Madam, was that Iraq was possessing Weapons of Mass 

Destruction. The United Nations Inspection Team have been inspecting for 

years together and a lot of armaments were destroyed. Thereafter, again, the 

Inspection Team was allowed to inspect the places where it suspected that the 

armaments were kept. Six hundred such places were inspected by it. It did not 

find any atomic weapons or nuclear weapons or biological weapons or chemical 

weapons. That may be their suspicion. In that case, the Inspection Team should 

have been allowed to carry on with its inspection for some more time and find 

out whether there are any Weapons of Mass Destruction. Instead of doing 

that, the United States, along with some of their allies, had started a war. They 

unilaterally decided it. It was not decided in the Security council of the United 

Nations. In fact, majority of the Security Council Members were against 

waging a war on Iraq. The United States did it by bypassing or ignoring or 

undermining the United Nations. Apart from that, they also made the United 

Nations ineffective not only for the time-being but also for the future. 

Now I come to the post-war issues. Why did the United States start such a 

high-handed action unilaterally? It is quite clear. I don't want to go into the 

details due to want of time. It has already become clear that they are out to 

establish their hegemony all over the world and they are out to establish a 

world order where they will be in control of the oil 
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wealth of the whole world. This is what they are aiming at. They are of the view 

that no country should have the military strength that they have and President 

Bush has himself categorically stated, "We will never allow any other country, in 

the matter of weapons, to come nearer to us. We will not allow it and we will 

prevent it." That is what is being aimed at. 

Now, three or four questions come to my mind. When the war ends, who 

shall govern Iraq? This is an important issue. Now, there is a discussion going 

on. America has made it clear that they would continue to play an important role 

in Iraq for some time. There is a difference of opinion among the allies on that 

issue. The United States and other countries made known their views on who 

should govern Iraq. But what is the view of our Government? Of course, we will 

definitely stand for a Government responsible to the people of Iraq, not to a 

Government which is being imposed by some other country. It should not be 

allowed. 

Then come the issues of relief and rehabilitation. Some very relevant points 

have been raised. This is an area where one of the earliest civilizations of the 

world existed. There are a lot of archaeological institutions. Most of them might 

have been destroyed in a war like this, where lot of high-tech weapons are 

being used continuously for days together. And if that happens, most of them 

might have been destroyed the same way, the entire buildings, houses and 

everything have been destroyed. Even the hospitals are destroyed. Therefore, 

the question of rehabilitation is there, question of relief is there. Now, certain 

theories are already being propagated that the whole thing will have to be done 

at the expense of Iraq; utilising the oil of Iraq, the whole thing will have to be 

done. 

The United States and British army could march into their country, destroy 

their properties, inflict injuries, cause deaths to thousands and thousands of 

people of the country and then say that the reconstruction work will have to be 

done at the expense of Iraq; the burden will have to be borne by Iraq. These 

people have to bear and they were saying that Saddam Hussein will have to 

be declared as war criminal. If a person is to be declared as a war criminal in 

the present day, it is none other than the President Bush of America. It is he 

who has done it. Therefore, these problems are there. I am very much doubtful 

what our Government is going to do. Our Government has made it almost 

clear 
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that their main attempt is to somehow achieve or gain the support of America 

at any cost. In that case, when the question of reorganising or restructuring of 

the United Nations or building up a new world order under the leadership of 

United States of America comes, what attitude will the Government take? I 

have my own doubts. 

You are taking a position, which is diametrically opposite to the policies that 

we had been pursuing at the time of our freedom movement and also after the 

freedom movement when we came to power and became independent. 

Therefore, my request is that the Government will have to seriously consider all 

these things and they will have to review the foreign policy that they are 

pursuing at the moment. With these words, I support the Resolution. 

SHRI EKANATH K.THAKUR (Maharashtra): Madam, I thank you for giving 

me the opportunity. Madam, we are passing through momentous times. I 

personally believe that we are not completing a mere formality in passing this 

Resolution to declare that we have discharged our responsibility. There are two 

issues that have to be stated at the beginning of this Resolution. First thing is our 

concept as a Nation. What are we as 'Hindustan'? The great poet Rabindra 

Nath Tagore wrote a poem and that complete poem was devoted to what our 

country should look like after freedom. It began with the words, "Where the 

mind is without fear and the head is held high". Rabindra Nath wanted us to 

have a mind without fear and to hold our heads high and that poem ended by 

saying, "Father, into that heaven of freedom, let my country awake." 

I am not very sure whether we merely learnt the poem by heart or whether 

our decision-makers and the policy-makers realise that their views and their 

mind have to be without fear. I personally believe that in relation to Pak, we 

have a policy where we are 'willing to strike but are afraid to wound'. In regard 

to the world affairs, we have a policy where we are "willing to speak, but afraid 

to utter". If this is the direction of. our foreign policy, I think a time will come 

when the Ministry of 'External Affairs'will have to be renamed as 'Foreign 

Ministry*. Foreign Ministry was named as the Minister of External Affairs 

because we wanted to show the independence of our policies. If we, in the 

world matters, dither, fear or shiver, then probably it has to be rechristened 

again as 'Foreign Ministry'. Madam, this war by all accounts is the most heinous 

war. I for one, - speaking on behalf of my party, the Shiv 
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Sena - support this Resolution and cannot think of Bush without branding him as a war 

criminal and a mass murderer. When I say this, I am aware that in my own situation 

my daughter, my grand-daughter and my son-in-law are in the USA. Madam, this war 

has no sanction or sanctity in the international law. It is against the wish of the United 

Nations. It is against the wish of the people of the world. The destruction and 

devastation it has caused; the children, the civilians that have been mayhemed, 

bruised, marred and tortured, has no parallel. How can we look at Bush in any other 

way than we look at Mussolini and Hitler? He should be lodged in the same cabin where 

Milosevic is lodged right now in the International Criminal Court. This war has been in 

violation of the UN Charter. If the USA condemned the Iraq's aggression on Kuwait, the 

US can have no right to intervene in Iraq. There are a few issues which come up 

because of this uni-polar world, the world that is dominated by the USA as gendarme of 

the world, as a policeman of the world. The issue is whether we accept that the USA 

can strike any country, any time, at will. I would like to know whether that kind of right 

can be conceded to the USA and whether the sovereignty of nations is a disposable 

and dispensable commodity that it can be tampered with impunity in the way in which 

George Bush has tampered with the authority and sovereignty of the Iraqi people. This 

has arisen out of the fact, in my opinion, that America is trying to show to the world that 

this is an 'American Century' and they are trying to impose the doctrine of 'Pax 

Americana' on the whole world. If we countenance this situation, we are likely to be 

only toys in their hands and therefore, our foreign policy must be a strong policy and 

we must say what we want to say, at that critical time when it is to be said. I feel in 

bringing this Resolution, we are doing something. But it is too little and too late and all 

the same in the current situation, it has to be welcomed. I must mention here that we 

have lost another initiative that is in relation to the NAM Movement. When Panditji, 

Nasser and Tito conceived of the Non-Aligned Movement, it was not an independent 

ideology. It was a spirit of freedom and the extension of the same spirit of freedom by 

which we wanted to go beyond the yoke of foreign rule, beyond slavery that took us to 

the Non-Aligned Movement. If that spirit of freedom has to be preserved in this world, 

then we have to ensure that the Non-Alignment Movement remains strong. It was this 

time when George Bush was claiming that he is supported by a coalition of 30 or 

40 countries of the world, our 
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Government could have taken an initiative, held a meeting of the Non-Aligned 

Movement and shown to the USA that if there are 30 countries with you, there 

are 160 countries against you. That initiative I believe has been lost. Therefore, 

even now our Government should take some initiative in the NAM and try to 

lead them together and declare that these kind of atrocities on the world 

committed by Bush are unacceptable to the whole world. I must congratulate 

France, Germany and Russia. France and Germany are NATO members. Even 

then they stood up. We have counted them as one amongst the many. They 

could do it though they are members of NATO, though there is an agreement 

between them. On the other hand Hindustan could not have a say till today i.e. 

after 21 days of the invasion. I must compliment the Iraqi people. The spirit of 

patriotism they have shown has only a few parallels in the history of the world. 

They are Arabs. They are Muslims. I and my party Shiv Sena go ahead and 

congratulate them. I salute them because they are true to their motherland and 

true to their soil. Unpatriotic Muslims, everywhere, should take a lesson from 

these patriotic Muslims. They are laying their lives on the altar of the patriotism 

and altar of their motherland. There are unpatriotic Muslims in other parts of 

the world including Hindustan, let them realise that the true path to eternity is 

to die for one's land and to stand by one's motherland. There are some 

Muslims who think just as George Bush thinks. He is thinking of Pan 

Americana, they think of some Pan-Islamic fundamentalism. They must take a 

lesson from Iraqi people who are true to their nation, to their soil and to their 

patriotism and, therefore, we congratulate the Iraqi people. Madam, this is not 

only a stand which I am taking in the Parliament, my Party leader, respected 

Shri Bala Saheb Thakre, has openly taken the stand and that stand shows that 

we Hindus, in Hindustan, are not against Muslims because they are Muslims, 

lahu ka rang lal hai; we are against only those Muslims who are working against 

the nation and we are with all those Muslims who are true to their nation and, 

therefore we congratulate the Iraqi people for their commitment to their nation, 

their sacrifice on the altar of the freedom and sovereignty. Madam, as you are 

from Mumbai, please permit me to say this, you will be surprised to know that my 

party newspaper, Samna, has manifold Muslim readership these days because 

day-in-and-day-out, we are writing articles against invasion of Iraq. We are writing 

because we feel that is an atrocity committed against the Arab people of Iraq 

and everyone of us 
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is against this. Madam, our External Affairs Minister made a statement that 
now we could also make premature strikes. My party's opinion is that if you 

cannot make premature strikes against the camps where terrorists are being 

bred, trained and generated, why announce it? Make an attack and show that 

you can make that attack. Madam, there are camps not only in Pakistan, but 

there are camps in Myanmar, and we are told that there are camps in Bhutan

 (Interruptions). It is relevant because after the statement by our 

External Affairs Minister, the U.S. Secretary of State, Mr. Colin Powell had to 

tell us that we cannot do that, as if he is the headmaster of the world. How 

could he retort to the statement made by our External Affairs Minister - 
Minister of a sovereign nation. And, we stand by the statement made by our 

Minister. How could Mr. Powell, as if he is the headmaster of the world, tell 

him, "No, no, this is not correct"? Is he there to interpret the law of the world 

and the international statute? We condemn the statement that Mr. Powell has 

made. We welcome the statement that our External Affairs Minister has made 

and we say that let him match his words with his actions and let Govt, attack 

those camps where terrorists are being bred, trained and generated, because 

they are a threat to the world. In this world, we not only have one thing. We 

like the Iraqi people who are fighting for their freedom. But, we do not like the 

thing that some people from other parts of the world, in the name of Jehad 

and Islam, go and fight in that country. That is also a threat to this world. Just 

like George Bush is a threat to this world, the other fundamental Islam and, in 
that name, Muslims leaving their respective countries and going to Iraq to fight 

for Jehad, is also a threat to this world and a threat to India, and, therefore, 

that must be berated, deprecated and condemned at all costs. Madam, Shri 

Arjun Singh had very wisely mentioned. Now, they call it reconstruction. But, 

Madam, it is a 'feast of vultures'. I will never, in my life forget, that 

characterisation of the post-war Iraq as 'a feast of vultures'. Madam, let that 

feast of vulture not take place. Let us intervene in the comity of nations as a 

leader of the Non-Aligned Movement; let us stop this war now; let us push 

Americans out. India is a country of hundred and ten crore people, one out of 

every six human being on this planet is a Hindustani and in this country - 

China has taken a stand; Russia has taken a stand; Germany has taken a 

stand; France has taken a stand and now let us take a stand. Madam, if we 
join together, America has to withdraw here and now. 

With these words, I once again solemnly stand by this Resolution, 
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support this Resolution, and congratulate the Government of India for bringing 

in this strong, significant and unambiguous Resolution condemning the 

aggression on Iraq by the blood-thirsty Americans and their leader George 

Bush. Thank you. 

SHRI SHANKAR ROY CHOWDHURY (West Bengal): Madam Deputy 

Chairperson, the Resolution that has been brought forward today, which is a joint 

Resolution of all sections of our political class, is a Resolution of great 

satisfaction and of great significance. It is significant due to a number of 

things. 

[MR. CHAIRMAN in the Chair] 

Firstly, I think, this is, perhaps, one of the very few times, if not the only 

time, that this House has passed such a Resolution. There have been other 

aggressions in our vicinity, equally one-sided, equally unjust, but our Houses, in 

those times, did not pass such resolutions. So, I am very satisfied, I am very 

happy, that at least now we are, perhaps, starting a trend when we shall make 

our feelings on such issues, on such occasions, very clear before the world, 

because our Resolution would reflect the feelings of our people, the feelings of 

our political class. So, I think, we must compliment not only the Government 

but also ourselves that we have brought forward such a Resolution, and I 

hope, this will be a trend for the future as well. 

The second reason for the significance of this Resolution is that it has been 

passed after some delay. The delay, initially, was due to, what I feel, a 

somewhat undignified controversy over the choice of words. It would have 

been better if we had resolved this issue of the choice of language, without 

seeming to reflect a split within the political class as to the true feelings of the 

House and to the true feelings of the people. But, as people have said, ^r 

3TFT? ^<T 3iTC I We are very happy that the sentiments, the feelings, across 

the House have been made clear, and this Resolution has been brought 

forward. The delay has also been, I feel, due to some compulsions on the part 

of the Government. And there is nothing wrong with that. The other 

Governments, under other circumstances, had compulsions. Every 

Government had its own compulsions. In those cases, such resolutions were 

neither brought nor passed. So, I must say that I would compliment the 

Government that in spite of these compulsions, they have overcome them; 

they have 
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come forward, and we have today a Resolution with which we are all fully 

satisfied. But, I think, the most important part of this Resolution is that it is 

delayed. It is delayed not because of the fact that we are bringing it today, on 

the 9th of April, when the attack on Iraq started on the 21st of March. If we 

study the history of the conflict in Iraq, this conflict in Iraq, the aggression 

against Iraq, has been started with the establishment of 'No fly zones' almost 

12 years ago. If you really wish to condemn the aggression against Iraq, we 

should go back in time. The establishment of the 'No fly zones' when Iraqi 

sovereignty has been violated with impunity by America, by the British, started 

not on the 21st March this year, but right after the termination of the Gulf War 

in 1991-92. So, when we say it is delayed, it is not merely because of certain 

minor, shall I say, 'adjustments', which we have had to carry out. But I think 

we have delayed bringing forward this Resolution. We have not taken a sense 

of history on this occasion and, we might have referred to the on going 

aggression, the on going restrictions, the on going sanctions, which have 

played a very important part in bringing misery, a prominent part in bringing 

misery to the Iraqi people, and we should have reflected that somewhere in this 

Resolution. But the most significant and the most important part of this 

Resolution is, its lessons for the future. It has brought up India and other 

countries of the world with America's new strategy. It was referred to by our 

colleague Shri Nilotpal Basu and this is the concept of the new American 

century. It is a document which was drawn up in 1993 by a group of 25 neo-

conservative American think-tanks. It was signed by 25 people, noteworthy 

amongst them were, Mr. Donald Rumsfeld, who is today the Defence Secretary 

of the United States, Mr. Dick Chenny, the Vice-President, Mr. Jeb Bush, 

brother of the President of America, and the author of the entire concept, Mr. 

Paul Wolfowitz, who is today the Deputy Secretary of Defence for the USA. 

And what indeed does this document say? This document, Sir, has projected 

the National Security Strategy for the United States of America which was 

released on the 23rd of September 2002. With your permission, Sir, I would like 

to quote from it to a certain extent. It is divided into nine sections and the last 

section of it says, 'one of the principles of American National Security is to 

transform America's National Security Institutions to meet the challenges and 

opportunities of the 21st century. Amongst its provisions, it says, 'assure our allies 

and friends, dissuade future military competition, 
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deter threats against the US interests, allies and friends and decisively defeat 

any adversary, if deterrence fails." And one of its cardinal issues are, 'our forces 

will have to be strong enough to dissuade potential adversaries from pursuing 

a military build-up in the hopes of surpassing or equalling the power of the 

United States.' Elsewhere, Madam Condoleezza Rice, the National Security 

Adviser to the President of the United States has stated the intentions of the 

USA by saying, 'to support all these means of defending the peace, the United 

States will build and maintain 21 st century military forces that are beyond 

challenge. We will seek to dissuade any potential adversary from pursuing a 

military build-up in the hope of surpassing or equalling the power of the United 

States and our allies. What none of us should want is the emergence of a 

militarily powerful adversary who does not share our common 'values'.' So, I 

do believe the biggest lesson of the Resolution that we are to draw is its lesson 

for the future. And that lesson is that we have to be prepared. In the past, the 

imperialists were the British Empire. In the present, it is the United States of 

America. So, now we have to be prepared for the future imperialism, and the 

future imperialists can come from all quarters, all over the world. It could be the 

present imperialists carrying on; it could be other factors, which Shri Ekanath 

Thakur had mentioned; it could be the neighbours to our east, who are our 

competitors today; but what happens tomorrow is a question mark. 

MR. CHAIRMAN: That is enough, Mr. Chowdhury. 

SHRI SHANKAR ROY CHOWDHURY: Sir, with these words, I conclude 

my comments on this Resolution. I support the Resolution totally and I 

compliment the Government. I also compliment ourselves, all of us here, 

because it is an all-party Resolution. 

MR. CHAIRMAN: Mr. Manoj Bhattacharya. You have only five minutes. 

SHRI MANOJ BHATTACHARYA (West Bengal): I will try. 

MR. CHAIRMAN: You should; otherwise, I will have to try. 

SHRI MANOJ BHATTACHARYA: Sir, I must begin with thanking you for 

moving this Resolution. I agree with what you had told us in our private 

conversation that, ideally, this sort of Resolution should not have been 

discussed; this should have been passed; and that we should have a different 

discussion on the situation in Iraq. 
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However, I really find it difficult to understand what could be the appropriate 

word in the dictionary to express my anguish and my strong sense of 

resentment at this blatant invasion by hawks in the White House and their 

cohorts like Tony Blair and others. I do not know how to explain and describe 

the horrendous situation that has been existing in Iraq over a period of more 

than 20 days. I remember, Sir, that we had a discussion on 28th November, 

2002, where I categorically told that war had been going on, the aggression had 

been going on-on Iraq, ever since the conclusion of the first Gulf War. The U.S. 

and the British forces were attacking the people of Iraq at will. We had a full 

fledged discussion on 28th November. We also had a discussion on 12th March. 

I remember very fondly the assurance given by the hon. Minister of External 

Affairs, Shri Yashwant Sinha, when he joined us emotionally and told us that 

Saddam Hussein, or Iraq, is our traditional friend, and we shall not let Saddam 

down. Sir, I would like to seek a clarification. What exactly has been done by 

the Government of India to ensure that Saddam Hussein is not let down, or Iraq, 

which has been our traditional friend and which has supported us in our times of 

need, is not let down. 

Sir, I salute the patriots of Iraq who are fighting a pitched battle against the 

hawks of US imperialism, and I have no hesitation in saying that they are the 

newo-Nazis; after the Third Reich, the Fourth Reich has been established by 

Mr. Bush and his cohorts. Sir, this savagery has been perpetrated over a very, 

very long period. But much more savagery than that is being perpetrated now. 

They have huge arsenal, worth $ 450 billions. An economy that is based on its 

military production and arsenal is out to throttle the voice of democracy in the 

world, through the indiscriminate use of these arsenals against one of the 

poorest nations. I don't consider, Sir, that even with a sanction of the U.N. 

Security Council, had US attacked, it would have been moral. I cannot 

purchase that idea. It would have been equally immoral, had there been a 

sanction from the U.N. Security Council because, Sir, I agree with the noted 

philosopher of today, Noam Chomskey when he says that it is not the failure 

of international diplomacy; it is the failure of coercion. All through these years, 

America coerced decisions in the Security Council. The United Nations 

Organisation was acting almost as an appendage of American Foreign Policy, 

for over a period of time. 
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Sir, at this hour, I am remembering Mark Toyen, the noted historian. After the 

Bamiyan Buddha was desecrated by the fundamentalist forces, by the hooligans of 

Talibanism, the very next day, we resolved in this House, a Resolution was moved 

by none else than the Deputy Chairperson of this House, Or. Namja Heptulla and 

we all joined, we unequivocally condemned the desecration of history, the desecration of 

heritage sites by the name of Bamiyan Buddha. I felt sorry, Sir, that when historical 

sites are being desecrated, when they are trying to force a situation when you forget the 

history of this world—what My friend, Nilotpal Basu has referred to, the Syrian, the 

Babylonian, Mesopotamian history; out of lakhs of sites, hardly some 12,000 sites 

could be excavated. The people could know the Asian history where the civilisation 

bloomed. When they were not at all civilised, the people of America, the civilisation 

bloomed in this part of the world. They are trying to rewrite the history, Sir. They are 

trying to rewrite the history that they are the master race, the same Nazism. What 

Hitler tried to propound, the same Nazism is nowadays evident in the form of 

American imperialism and their cohorts, the British imperialism. Sir, Mark Toyen had 

described, as long back as in 1916, I just quote him here. 

MR. CHAIRMAN: Mr. Bhattacharya, your time is over. 

SHRI MANOJ BHATTACHARYA: Sir, I am quoting Mark Toyen who is a very 

noted historian. I am just quoting him, Sir. 

"Next the statesmen will invent cheap lies, putting the blame upon the nation that 

is attacked, and every man will be glad of those conscience—soothing falsities, and 

will diligently study them, and refuse to examine any refutations of them, and thus by 

and by convince himself that the war is just and will thank God for the better sleep 

he enjoys after this process of grotesque self deception." 

I wish that the people of this world, the intellectuals of India, of any hue, the 

intellectuals of the world, of any hue, they don't suffer from this grotesque self-

deception. 

MR. CHAIRMAN: Please conclude. 

SHRI MANOJ BHATTACHARYA: Sir, I am just concluding. I would just ask the 

hon. Foreign Minister who is present over here that what will be our role, what will be 

the decision of the Government of India, 
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whether we shall recognise the new regime that would be established by the 

hawks of the White House and imperialist forces, the pupper Government that 

will be established in Iraq, to oversee the reconstruction, so-called reconstruction, 

whether we shall recognise them or not. My feeling, the feeling of my party, 

the Revolutionary Socialist Party is very straight that we should not recognise 

that; we must not recognise that Government that will be installed by the 

American imperialism to subserve the interests of the American imperialism 

and to subserve the interest of the Western capitalism. We must not recognise 

that Government. Sir, I want a specific assurance from the hon. Foreign 

Minister to this extent. 

MR. CHAIRMAN: Mr. Bhattacharya, that is over. Now, Dr. Raja Ramanna. 

SHRI MANOJ BHATTACHARYA: Sir, with these words, I support the 

Resolution moved by you. 

DR. RAJA RAMANNA (Nominated): Mr. Chairman, Sir, I will be as short.as 

one can be. My first reference is to the Resolution, which I welcome heartily 

and as mentioned in other speeches, this is, perhaps, one or two days, already 

too late. But it is a good thing that it is supported by everybody and I join in it. 

If you ask me which is the most tragic event that has taken place in all that 

has happened in the last few weeks, it is the way the United Nations has been 

treated. I feel particularly bad because I was a student in London, attending the 

first session of the United Nations. We thought, "Now, really somebody has 

come to control peace." And what did we do with it? We asked the United 

Nations to go and act as an inspector in a country. It is not a normal thing for 

the United Nations group. What did they find? There are no weapons of 

destruction. There were many good scientists in that group. Mr. Blix is a friend 

of mine, I know him. He is not a scientist, he is an organizer; but with him, he. 

had some excellent scientists. And when they say there are none, that should 

have been enough. No, there were further continued searches, leading to war 

which is so unnecessary. But will these weapons ever be found? I don't know, 

because while Iraq, among all the Arab countries, is one of the most advanced in 

scientific matters, which people, sometimes, forget, because, as Nitotpalji 

pointed out, even the 
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renaissance came from the other side, the knowledge came from the other 

side, and they were almost founders of the renaissance, in a way. All this is part 

of the history, but never referred to. 

I was hoping that this war would turn into a war against terrorists. But I don't 

know who is a terrorist and who is a warmonger, and who is a person we can 

rely on. I also thought that war was essentially for oil benefits. Whether it is true 

or not, I don't know. But I have read somewhere a statement by Woodrow Wilson, 

the President at the end of the First World War, where he said that wars are 

fought because of industrial reasons. Even at the end of the First World War 

(1914-18) he said this. This looks like that. But it seems to be very cruel, 

because some of the most severe weapons, newly developed with latest 

technologies, have been used, and they are used for killing babies! I see so 

many pictures in the TV, but you can imagine how the men have also suffered. 

You call them 'people' and may say, "Oh! Let them die." But they are also 

suffering; they are also many young people. 

So, war should be completely stopped. How do we do this? In this 21 st 

Century, we have to build up stability of countries and see that use or exchange 

is done in a peaceful way and not lead up to a war. How are we going to do 

this? I think, the first analysis we have to perform is the new United Nations; if 

ever it will come again. We hope it will. But we must have something 

equivalent from now on, that will take charge of such violent situations. But 

when asked, democracy is a great thing; we are a great democracy, but 

democracy itself produces all types of people. What do we do to the earth? 

I will not take too much time, Sir, because I know you are very short of it. 

You were kind enough to give me time to say these few words. I hope this has 

been of some use. Thank you very much. 
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THE MINISTER OF EXTERNAL AFFAIRS (SHRI YASHWANT SINHA): Sir 

I rise in support of the Resolution, which you have very 
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kindly moved from the Chair. I do not rise, let me clarify, to participate in a 

debate because I do not think we have debated here an issue in the spirit of 

Treasury Benches and Opposition. It is a Resolution, which has the support of 

all Members of this House, cutting across political party lines. I am sure at the 

end of it, it will be passed by acclaim. Sir, as I mentioned in the beginning, I 

rise in support of the Resolution and to say a few words which need some 

clarification. But before I proceed to do that, Sir, I would like to deeply mourn 

on my behalf, on behalf of the Government of India....and I am sure the whole 

House will join me....the precious lives of media people which have been lost 

in this war in Iraq. Lots of lives have been lost. I believe at least a dozen 

media people have lost their lives in this war. Three journalists died only 

yesterday when the hotel in which they were staying was attacked. I would also 

like to compliment the Doordarshan Team of Satish Jacob and Syed Nizami 

who despite all these dangers in Baghdad have stayed on to report on what is 

happening in Baghdad. I am sure the whole House will join me in 

complimenting them for this courageous act. Sir, the world has been deeply 

divided on the issue of Iraq. I am not sharing a secret with this House when I 

say that the United Nations is divided, the Security Council of the United 

Nations is divided, the Non-alignment Movement is divided, the OIC is divided, 

the Arab League is divided, the NATO is divided, the European Union is 

divided. Think of any major group of nations and we find that there is a deep 

fissure.a deep division which has prevented them from speaking in one voice on 

this issue. I am, therefore, particularly happy that the Iraq issue has not 

succeeded in dividing us. This whole House, the entire Parliament of India 

stands as one person behind the Resolution, Sir, that you have moved. Once 

again, we have demonstrated that when it comes to national interests, when it 

comes to a matter of such import as the present Iraq crisis, then we have the 

genius to demonstrate our wisdom and also our unity. And this has been proved 

repeatedly in our history. Sir, therefore, I will not like on this occasion to reply 

to some of the issues which have been raised vis-a-vis the attitude of the 

Government or any other political party. I think ultimately we need to 

compliment you, Sir, and we need to compliment ourselves on the fact that it 

has been possible for us to agree on a Resolution, which is not cast in a 

language, which meets the requirement of all shades of thinking. Sir, there 

have been one or two issues which have been raised and specially 
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by my distinguished collegues Shri Natwar Singhji, Ramachandraiahji and 

others. I think it will create misunderstandings if I do not respond to those 

issues. And that is why I am responding to them so that those 

misunderstandings, if any, are removed. Sir, the first is the question, the right 

of pre-emptive strike and did I say that India had the right of pre-emptive strike 

against Pakistan, and, therefore, was I supporting the American led pre-

emptive strike against Iraq even by implications. I would like to clarify, Sir, that 

in this age and time wherever you go, there is media waiting for you. They ask 

you questions. You cannot always say that I will not answer any questions. 

Questions are asked which are of immediate topical interest and are of 

importance. It was in that spirit, a question was put to me that if weapons of 

mass destruction, terrorism or export of terrorism and absence of democracy 

are reasons for a country to go into another country, militarily, then don't you think 

that Pakistan is a fitter case and don't you think that India has got all the 

arguments in its favour to do what the U.S. had done or the U.S.-led coalition 

has done? And, I am quite sure, nobody in this House will disagree with me 

when I say that I genuinely believe the possession of weapons of mass 

destruction, absence of democracy and export of terrorism are the criteria. 

Then, no country deserves more than Pakistan to be tackled in this way 

compared to any other country in the world. We have said, and, I am not trying 

to conceal anything, that we, in the Government of India, have not come across 

any evidence to link Iraq with either weapons of mass destruction or export of 

terrorism. And, therefore, we have differed with many other powers on this 

particular issue. But, we know from experience, we know on the basis of 

evidence, that Pakistan does not fall in the same category as Iraq, it is in a 

much worse category. And, therefore, it was in that context, that this reply was 

given by me that if these are the criteria then Pakistan is a fitter case. 

SHRI N.K. PREMACHANDRAN (Kerala): ....Media has already 

published it ....... 

SHRI YASHWANT SINHA: I am sure the media will correct it. That is why I 

am stating this on the floor of this House. But, I would like to say, Sir, ever 

since the issue of a pre-emptive strike against Iraq has been talked about, 

there have been commentators, there have been writers, not only in India but 

elsewhere in the world, who said that if 
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there was a pre-emptive attack case, India has a better case against Pakistan 

than any other country. This is an opinion which has been expressed, 

repeatedly, in articles that have been written even in the foreign media. 

Now, having clarified that point, Sir, I would like to say, again, an issue was 

raised that the U.S. Secretary of State has said that after they had done with 

Iraq, they are going to turn their attention to the Indian Sub-continent. When 

that question was put to me, I responded by saying that the only issue, 

according to us, which we are discussing with the international community, is 

the issue of cross-border terrorism and I would like everyone in this House, in 

this country, to be clear about it that there is an international coalition after 

9/11. There is a Security Council Resolution No. 1373 against international 

terrorism, and, under this Resolution and within the international coalition, there 

is supposed to be going on a global war against terrorism. We are partners in that. 

Therefore, when we find that 'another country' is in clear violation of Resolution 

No. 1373 that 'another country' is indulging in cross-border terrorism with 

impunity, then this is an issue, under that international coalilion, under that 

U.N. arrangement, within the ambit of the Security Council Resolution. We have 

not hesitated in discussing that with other countries. We have discussed with 

them the issue of cross-border terrorism. But, let me be very clear that what is 

not discussed and what will not be discussed is the issue between India and 

Pakistan, whether it be Jammu and Kashmir or any other issue under the 

Shimla Accord. That is to be resolved bilaterally between India and Pakistan 

and that is how, if at all, it will be resolved. There is no third party role in these 

bilateral issues between Pakistan and India and we will not permit any third 

party to play any role. So, let there be no doubt about this particular issue that 

any one is being invited by us to play a role on the bilateral issues with 

Pakistan, or, that anyone will be permitted to play that role. Having said that, I 

would also like to say that we should not, perhaps, be too sensitive about the 

things. We are a nation of over a billion people. We are a nation of a great 

deal of confidence. We should be able to reflect that confidence. If somebody 

says, "We will try to take care of India and Pakistan", let them say what they 

want to say. Let's also not be too sensitive about who is responding to a 

statement that I have made. Let me tell you that when a joint statement was 

made by 
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the U.S. Secretary of State and the British Foreign Secretary, it was our official 

spokesperson who had responded to that. This is something;— Mr. Natwar 

Singh will bear me out—which happens repeatedly across the world. The 

Foreign Offices respond to statements which are made by Ministers, Heads of 

Government, Heads of State. So, if somebody has responded from the US 

State Department, however mistakenly, to a statement, which I have made, or, 

which is perpetrated to have been made by me, I don't think we should take it 

as a snub or a great humiliation of India or anything of that kind. We have also 

responded in a similar manner. Therefore, Sir, I would say that we should show 

the confidence that we have, as a nation. Yesterday, I had said in the other 

House that we have economic strength, we have military strength, but more 

than any other strength, we have the strength of Indian democracy. This is the 

strength that will stand us in good stead. Therefore, nobody can caste an evil 

eye on India. If anyone tries and does anything that we are not willing to 

accept, India has the capacity with the same degree of unity, which this House 

is demonstrating, today, in passing and adopting this Resolution. The same 

unit will come to our help in tackling that problem. I will also hasten to add that 

our Foreign policy has never been Pak-centric. It is not Pak-centric even 

today. We tend to talk about Pakistan all the time. When I held my first Press 

Conference as the Minister of External Affairs to the Government of India, I had 

to plead with the media three-fourths of the way that let's talk about other 

issues because Pakistan is not the only issue of Indian Foreign Policy. Today, 

we are discussing Iraq. Pakistan came in tangentially. We will have an 

opportunity to discuss issues of Foreign Policy, I am sure, sometime within this 

session, or, at some other session. Then, I will get an opportunity to clarify so 

many other points that have been raised in the course of the discussion, today. 

But Let me, once again, compliment the entire House, the membership of this 

House, and you, Sir, in particular, for the wisdom that has been demonstrated 

by us, for the unity that has been demonstrated by us. And, I am quite sure 

that the world will take notice of the Resolution, which is going to be adopted 

unanimously by this House. And I would like to assure the House, through 

you, Sir, on behalf of the Government of India that it is an exceptional situation 

that the Parliament of India is adopting a Resolution. We have adopted 

Resolutions in the past, Sir, in equally exceptional situations. We are bound by 

those Resolutions. And, we will continue 
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to work energetically; we will continue to work sincerely in the Government of India to 

ensure that the sentiment of this Resolution is translated at the international level. 

Thank you. 

MR. CHAIRMAN: No clarifications, now. 

4.00 P.M. 
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